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1. DURATION OF SESSION 

Date of Commencement @20 November. 1996 

Date of Adjournment sme dIe *20 December, 1996 ., 
Date of Prorogation 24.12.1996 

Total Number of days of Session 31 days 

Number of actual sittings 22 days 

Number of Hours of sittings \ 124 hours 30 minutes 

. " 

._-----------_ .. _------- ---- '-"'--'---'--
@'The first silting commenced with Ihe playing 01 Nallonal Anthem. 

'The last sitting ended with the playing 01 National Song. 
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SUMMARY 
1. Bills pending at the end of the last session 5 
2. BiIIl introduced 10 
3. Bills opposed at introduction stage 2 
4. Bills passed by RaJya Sabha and laid- on the Table 7 
5. Billl paaaed by Rajya Sabha and returned by Lok Nil 

• Sabha with amendments 
6. Bills returned by Rajya Sabha with amendments and Nil 

laid on the Table of Lok Sabha 
7. Bills passed 12 
8. Bills negatived Nil 
9. Bills withdrawn Nil 

10. Bills part-discussed 1 
11. Motions for adjournment of debate on the Bills Nil 

adopted 
• 12. Bills referred to Select Committee Nil 

13. Bills referred to Joint Committee Nil 

• 

14. Bills reported by Select Committee Nil 
15. Bills reported by Joint Committee 1 
16. Bills originating in and referred to Joint Committee by Nil 

Rajya Sabha in respect of which motions for 
concurrence were adopted by Lok Sabha 

17. Bills referred to Standing Committee by Chairmarv' 2 
Speaker 

18. Bills reported by Standing Committee 2 
19. Bills pending at the end of the Third Session of 10 

• Eleventh Lok Sabha vide para No. 838 of 
Lok Sabha Bulletin-Part II, dated 9.1.1997 

9 
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Bills introduced. . . . . . . . . . . . . . . . 
Bills withdrawn . 

Bills negatived 
Bills removed from the Register of Pending Bills 

Bills part-discussed. . . . . . . . 
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•• D1Y18IONa 

Date Subject maner Briel question on Flelun 
whiCh 0IvtsI0n 
was sought 

18.12.1. Motion 'Of .ave On the motion for AdoI*d 
10 introcb» the introduction Ave-: 172 
Uttar PradMh Noaa: 111 
Btate Lelialalure 
(Delegation 01 
Powers) Bill. 1996 
moved by Shri 
Indra~ Gupta 

23 

By 
operating 
AVR 
machine. 



7. FINANCIAL BUSINESS 

Subject Date 01 Date 01 Time taken 
presentation Discussion 

2 3 

H M 

Supplementary 
Demands lor Grants in 
respect 01 Budget 
(General) lor 1996-97 

Supplementary 
Demands lor Grents in 
respect 01 Budget 
(Railwavs) lor 1996·97 

(/) General Budget 

6.12.1996 17.121996 Discu .. ion and Voting 
on Supplementary 
Demands lor Grants 
(General) 

(II) Railway Budget 

1312.1996'18.12.1996 D,scussion and Voting 8 
on Supplementery 
Demands lor Grants 
(Railways) 

(iiI) Uttar Pradesh Budget 

Uttar Pradesh (Budget) 11 .12.1996 18.12 .1996··General Discuuion 2 
lor 1996-97 "Discussion and 

Voting on Demands lor 
Grants 

·Silting continued upto 0.38 A.M. on 19.12.1996. 
··Discussed together. 

24 

35 

25 



S.No. 

1. 

2 

3. 

4. 

8. LEAVE OF ABSENCE 

Name 01 Members 

Sml. Bhavana Chikhalia 

Sml. Vasundhara Raje 

Shri P. Kodanda Ramalah 

Shri S.O.N.R. Wadiyar 

25 

Period lor which 
leave granled 

10.7.96 
10 

26.7.96 
=17 days 
10.7.96 

10 
2.8.96 
and 26.8.96 
to 13.9.96 
~ 43 days 
26.8.96 

to 
13.9.96 
= 19 days 
26.6.96 

10 
13.9.96 
= 19 days 

Dale when 
leave 

granled. 

9.12.1996 



t. MOTIONS 
MotIOM Under Aule. 1t1 .ncI 342 

SUMMARY 

1. No. of Notices received 

2. No. or Motions .c2mIt1ed 

3. No. of Motions discuued 

4. No. of Motions remained part-dtcussed 
5 Tllnc Taken 

26 

138 
38 
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11. OBITUARY REFERENCES 

51. Name 01 Member and Date 01 death Date 01 Time Taken 
No. particulars 

+ 10 

11. 

'Shrl 8asanl Singh Khalsa 20.10.1996 
(Sitting Member 
Shrl Molilinh Bahadursinh 24. 5.1996 
Thakore 
(Member, Second Lok Sabha) 
Shrl Aurobindo Gtlosal 4. 9.1996 
(Member, Second Lok Sabha) 
Shrl Sunil Maitra 18. 9.1996 
(Member, Seventh Lok Sabha) 
Shrl Kalka Oas 27. 9.1998 
(Member, Ninth & Tenth Lok 
Sabha) 
Stvi Saeed Mur1aZ8 30. 9.1996 
(Member, SIxth Lok Sabha) 
Shri Ansar Harvani 28.10.1996 
(Member, Second & Third Lok 
Sabha) 
Shri HalimlK1tiin Ahmed 14. I I . I 996 
(Member, Sixth Lok Sabha) 
and references to Cyclonic 
havoc in A.P. & mid-air 
coRision 01 aircralts over 
Charkhi Oadri, Haryana. 
'Dr. M. Chama Reddy, 2.12.1996 
(Member 01 Provisional 
Parliament & Governor, U.P. & 
Tamil Nadu. 
Stlri K.J. Abbasi, 7.11.1996 
(Member, Seventh & Eighth 
Lok Sabt'ta) 
Shrl Kanhaiya Lal Bherulal 27.9.1996 
Malvie, (Member, Second Lok 
Sabt'ta) 

obituary 
Relerences H. M. 

20.11.1996 o 10 

2.12.1996 o 10 

6.12.1996 o 02 

19.12.1996 o 02 

'House was adjourned lor the day without transacting any business. 

28 



12. PAPERS LAID ON THE TABLE 

(a) By Government 

(b) By Private Members 
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14. QUESTIONS 

(i) Stllrred QuestIons 

(a) Number of Questions put down in Question Lists 
for oral answers 

(b) Number of Questions orally answered 
(II) Short NotIce Queatlona 

(a) Number of Questions put down in Short Notice 
Question List 

(b) Number of Short Notice Questions orally 
answered 

(iii) Unat.rred Qu.atlona 

440 

77 

4439· (a) Number of Questions put down in Question Lists 
for wrinen answers 

(b) Number of Questions for which wrinen answers 4802 
were laid on the Table including those put down 
for oral answers but not reached for oral answers 

·Including 1 Unstarred Question deleted. 

31 
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DIKunlon. on Mattera 01 Urgent Public Importance for Short 
Duration Ol.cuilion Under Rule 193 

No. of notices received 
No. of discussions admined 
No. of discussions held 

SUMMARY 

No. of discussion remained part-discussed 
Total time taken 

36 

150 
6 
5 
1 

26 hours 
and 53 

minutes 
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(II) Mette,. Under Rul_ 377 
Position regardmg receIpt of replies from Mlnlslnes concerned 

dunng 11th Lok Sabha as on 5.2 1997 

First Session 
(22.51996 10 
12.6.1996) 

Second Session 
(10.71996 to 
1391996) 

Third SesSIon 
(20.11.1996 to 
20.12199&) 

Total No. 01 
matters raised 

23 

159 

115 

No. 01 replies 
senl to members 
by Ministers and 
.:.oP'tU; endorsed 
to Loll SlIbhll 
Secretariat 

16 

82 

17 

40 

Percentage 01 
replies sent to 
members by Ih. 
M,nlsler 

6957 

51.57 

14.78 



(III) Stlltement ,howlng the time ,pent on Disorderly Seenea! 
Interruptions In the House during Third Session, Eleventh 
Lok Sabha 

Date Time Spent 

H. M 
----.-----

21.11.1996 5 52 

22.111996 3 30 

6.12.1996 5 52 

13.12.1996 1 58 

18.12.1996 o 02 

17 14 

Remarks 

Interruptions started at 1103 hn. and 
continued upto 1108 hr.;. At 
1109 hrs. Lok Sabha adjourned to 
meet at 1200 hrs. At 1205 hrs. Lok 
Sabha adjourned for the day. 
Interruptions slarted at 1100 hrs. and 
continued upto 1121 hrs. Lok Sabha 
~djourned at 1122 hrs. to meet again 
at 1530 hrs. 
Interruptions started at 1105 hrs. and 
continued upto 1159 hrs. Lok Sabha 
adjourned at 1200 hrs. to meet at 
1400 hrs. 
Interruptions continued and from 
1404 to 1407 hrs. papers etc. were 
laid. Housc adjourned at 1418 hrs. 
for the day. 
Interruptions started at 1102 hrs. and 
continued upto . 1114 hrs. At 
1115 hrs. Lok Sabha adjourned to 
meet at 1400 hrs. 
Interruptions continued from 
1310 hrs. to 1311 hrs. and Lok Sabha 
adjourned at LH2 hrs. to meet at 
1410 hrs. 

41 



(Iv) Statement Indicating matters raised etter Question Hour end 
before taking up of the listed business end tlma taken 
thereon during the third .. salon of Eleventh Loll S.bh. 

Date Number of Number of Time Taken 
matters members who 
raised spoke H. M. 

._-_ .. _----

20.11.96 Nil Nil Nil 
21.11.96 Nil Nil Nil 
22.11.96 Nil Nil Nil 
26.11.96 14 16 o 43 
27.11.96 Nil Nil Nil 
28.11.96 HI 19 1 07 
29.11.96 31 34 1 20 
2.12.96 Nil Nil Nil 
3.12.96 11 19 o 55 
4.12.96 21 26 1 04 
5.12.96 17 17 1 15 
6.12.96 Nil Nil Nil 
9.12.96 18 30 1 32 
10.12.96 21 23 o 50 
11.12.96 16 22 1 07 
12.12.96 29 29 1 09 
13.1~.::l6 Nil Nil Nil 
18.12.98 04 23 1 00 
17.12.96 31 34 129 
18.12.96 01 01 o 03 
19.12.96 38 43 1 56 
20.12.96 12 13 o 53 

280 349 16 23 
.--

42 



lD.SUitement Showing Time Taken on varioul BUllne .. Trani-
acted during the Third Seilion of Eleventh Lok SIIbhe 

Business Time Taken 
-----------

Percent the total 
time taken 

----------- ------------

ADJOURNMENT MOTIONS 
Billi 

(a) Government Bills 
(b) Private Member's Bills 

BUDGETS 
(a) Railway Budget 
(b) General Budget 
(c) State t:luagets 

CALLING ATTENTION (Rule 
197) 
DISCUSSIONS 

(a) Half-an-Hour DISCUS-
sions (Rule 55) 

(b) Short Duration Discus-
sions (Rule 193) 

MATTERS OF URGENT PUB-
LIC IMPORTANCE RAISED 
AFTER QUESTION HOUR 
MATTERS UNDER RULE 377 
QUESTIONS 
RESOLUTIONS 

(a) Statutory Resolutions 
(b) Private Members' Resol-

utions 
STATEMENTS (Rule 372) 
OTHER MATTERS such as 
Oath or Affirmation, Papers laid 
on the Table, Obituary Re-
ferences, Questions of 
Privileges, Points of Order, Per-
sonal Explanations, ote. 

H M 
0 46 V 0.6 

16 29 ,../ 13.2 
4 47 ,,_ 3.8 

6 25 , 5.2 
1 35 L 1.3 
~ 46 \ 2.2 
3 46 ~ 3_0 

28t 1.2 

26.53 L _. 21.6 

16 30 \.--'" 13.3 

2 56 \../ 2.4 
14 17 t- 11.5 

7 16 !-- 5.8 
4 41 ! __ /- 3.8 

2 41 \...- 2.1 
11 14_ 9.0 

124 30 100.0 
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